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Irregularities in MGNREGA

2049. KUMARI SELJA: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

{a) whether Government is aware of the irregularities in the implementation of
the Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA) and
if so, the details thereof;

(b) whether beneficiaries under MGNREGA are not receiving wages properly

and even sometimes very late;

{c) whether most of the projects being taken up under MGNREGA are incomplete

and the allocation of funds has also been slashed drastically;, and
{d) 1if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) and (b) The Ministry, under Mahatma Gandhi
National Rural Employment Guarantee Act (MGNREGA) receives complaints of
irregularities including non-payment of wages, delay in payment in many State/UTs.
Since the responsibility of implementation of MGINREGA is vested with the State
Governments, all complaints received in the Ministry are forwarded to the concerned
State Governments for taking appropriate action including investigation, as per law.
Detailed instructions by way of Standard Operating Procedure (SOP) for dealing with
complaints have also been issued to all States/UTs. The State and UT-wise details

of complaints is given in the Statement-I (See below).

{c) and (d) The Mahatma Gandhi National Rural Employment Guarantee Scheme
{(MGNREGS) has succeeded in creating several community and individual assets such
as bringing fallow lands into cultivation, creating irrigation sources or renovating the
existing sources, developing horticulture and afforestation, formation of rural roads
etc. State/UT-wise details of works started and completed under MGNREGA since

inception are given in the Statement-II (See below).

The allocation under MGNREGA during the current year 2014-15 has in fact,
been enhanced to ¥ 34,000 crore (as against T 33,000 crore n 2013-14). MGNREGA
is a demand driven wage employment programme. Central funds are released to the
States/UTs on the basis of agreed to Labour Budgets and taking into consideration
the performance and the pace of utilization of available funds. The total amount
released to States/UTs under MGNREGS during the last three years and the current
year is indicated in the Statement-III (See below).
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Statement-I

Unstarred Questions

The State and UT-wise details of complaints Details of
Complaints received under MGNREGA
{Report as on 31.10.2014)

Sl State Misap- Under Wages  Cor- Imregu-  Total
No. propria  pay- not  ruption larities
tion of ment paid under {Not
funds NREGA specific)

1 2 3 4 5 6 7 8
1.  Andhra Pradesh 12 1 3 8 4 28
2. Arunachal Pradesh 0 0 0 0 0 0
3. Assam 20 0 2 9 0 31
4. Bihar 30 5 6 18 20 79
5. Chhattisgarh 2 0 1 3 3 9
6. Goa 0 0 0 0 0 0
7. Gujarat 7 0 0 7 9 23
8. Haryana 51 3 13 16 20 103
9 Himachal Pradesh 19 3 4 2 6 34
10, Jammu and Kashmir 0 0 1 0 0 1
11. Jharkhand 43 5 11 35 37 131
12.  Karnataka 8 0 6 0 4 18
13. Kerala 2 1 3 4 5 15
14.  Lakshadweep 0 0 0 0 0 0
15, Madhya Pradesh 220 7 44 109 38 418
16, Maharashtra 2 0 1 0 0 3
17.  Manipur 6 0 1 0 3 10
18. Meghalaya 0 0 0 0 0 0
19, Mizoram 0 0 0 0 0 0
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1 2 3 4 5 6 7 8
20, Nagaland 2 0 0 0 0 2
21.  Odisha 30 1 10 19 22 82
22, Punjab 8 0 1 1 3 13
23, Puducherry 0 0 0 0 1 1
24, Rajasthan 6 1 3 1 8 19
25 Tamil Nadu 7 1 2 3 4 17
26.  Telengana 0 0 0 0 0 0
27.  Tripura 3 0 0 1 0 4
28. Uttar Pradesh 400 26 92 301 362 118
29, Uttarakhand 2 2 5 5 4 18
30.  West Bengal 1 2 0 0 0 3
31, Sikkim 0 0 0 0 1 1

ToTar 881 58 209 542 554 224
Statement-11

State/UT-wise details of works started and completed under
MGNREGA since inception

Year Works started completed works  %age of completed
(in lakh) {(in lakh) works
2009-2010 55.12 51.32 93
and earlier
2010-11 27.59 2545 92
2011-12 38.54 31.93 83
2012-13 41.26 28.05 68
2013-14 53.14 2382 45
2014-15% 36.66 5.36 15
ToraL 25231 165.93 66

*Till 12.3.2015
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The total amount released to States/UTs under MGNREGS

[RATYA SABHA]

Statement-IIT

Unstarred Questions

during the last three years and the current year

Sl.No. State Central fund released
2011-12 2012-13 2013-14 2014-15 till
3.3.2015

1 2 3 4 5 6
1. Andhra Pradesh 147757,89 321673.59 475049.00 459914.10
2. Arunachal Pradesh 6078.58 6834.19 13852.67 2764.16-
3. Assam 42685.80 53445.61 5734995 56023.46
4. Bihar 130073.42 122781.45 158070.67 05968.24
5. Chhattisgarh 163855.88 203136.31 144602.31 150570.49
6. Gujarat 32429.03 47440.77 33530.02 35442 .93
7. Haryana 27512.23 34935.89 37687.81 16715.29
8. Himachal Pradesh 31138.16 36129.50 47797.09 35542.86
9. Jammu and Kashmir 78130.96 76276.16 60315.73 52171.08
10.  JTharkhand 123733.08 80916.84 62143.28 72433 41
11.  Karnataka 66256.92 123193.69 159606.81 171687.07
12.  Kerala 95105.43 131117.81 127710.93 158758.02
13.  Madhya Pradesh 296851.28 161015.37 183982.44 245163.12
14.  Maharashtra 104043.62 15732433 115292.02 79951.77
15. Manipur 62496.73 59023.09 23100.00 20908.43
16. Meghalaya 28498.33 22610.82 27106.21 2778590
17. Mizoram 32956.72 25229.24 24474.27 9941.23
18.  Nagaland 67346.57 46012.38 20214.80 11305.27
19.  Odisha 97821.72 84797.88 75752.84 10353034
20.  Punjab 11429.36 11421.27 2261548 18948.18
21.  Rajasthan 161969.60 258534.43 205943.32 297609.87
22, Sikkim 10079.77 7406.51 10684.17 5886.41
23.  Tamil Nadu 281552.22 354605.42 469021.12 378180.33
24.  Telangana 22336.00
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1 2 3 4 5 6
25.  Tripura 95932.57 76889.88 94366.49 63662.48
26. Uttar Pradesh 424048.00 129202.49 289639.01 251341.40
27.  Uttarakhand 37351.42 26827.10 33000.50 28636.22
28.  Woest Bengal 259703.16 339547.96 289438.19 37449529
29.  Andaman and Nicobar 1643.85 1381.49 1918.10 1118.07
30. Dadra and Nagar Haveli 100.00 39.56 0.00 0.00
31. Daman and Diu 0.00 0.00 0.00 0.00
32, Goa 259.64 241.16 205.86 137.95
33. Lakshadweep 35.00 117.55 16.93 45.06
34, Puducherry 100.00 885.75 879.98 739.69
35.  Chandigarh 0.00 0.00 0.00 0.00
ToTan 2918976.94  3000995.55 3274368.00 3243714.12

Old Age Pension under IGNOAPS

F2050. SHRI NARENDRA KUMAR KASHYAP : Will the Minister of RURAL
DEVELOPMENT be pleased to State:

{a) the number of beneficiaries and the amount provided to them under the
Indira Gandhi National Old Age Pension Scheme (IGNOAPS), State-wise and Union
Territory-wise;

(b) whether Government has identified the additional beneficiaries included under

the revised eligibility norms of this scheme, and

{c) 1if so, the achievements made in this regard, State-wise and Union Territory-

wise?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
{SHRI SUDARSHAN BHAGAT): (a) Under Indira Gandhi National Old Age Pension
Scheme (IGNOAPS), central assistance is provided to the persons of 60 years and
above and belonging to family living below poverty line as per the criteria prescribed
by Government of India. Central assistance of ¥ 200/- per month is provided to person
in the age group of 60-79 vyears and ¥ 500/- per month to persons of 80 years and
above. Details of number of beneficiaries and amount provided under Indira Gandhi
National Old Age Pension Scheme (IGNOAPS) 1s given in the Statement (See below).

T Original notice of the question was received in Hindi



